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Operation Flood I and II  in 
Haryana

4ir,i. SURI K. A. RA]AN ; 

Will the  Mini.stcr of  AGRICUL- 

TVRV. 1)C plrasrrl to state :

(a) wliat sicps the Government 
propose to lake to elTect various 
problems of serious nature which 
have been created in Haryana as 
a result alleged of faulty plann'ng and 
mana.Q:emrnt of operation FJood-1 
and II projects ;

(b) whether it is a fact that opera- 
tion rioocl-l benefited only Rohtak 
and Gurgaon Districts and if so, 
the increase in milk prcKluction in 
these tAvo districts as compared to 
other districts of Haryana in 1970 
and 1980, and

(c) whether the  Government 
propose to remove the  various

imlialances in the Opaauon Flood

11 Prqjcct to make it truly national ?

THE MIMSTLR OF STATE IN 
THE MINISTRIES OF AGRICUL­
TURE AND RURAL RECOXST- 
R.UCITOX SHRl R. \'. SVVAMI- 
XAIHAXy: a) Xo serious problems 
regarding Operation Flood in Harvana 
have l>een reported.

bi rhe districts of Rohtak, 
Karnal and Gurgaon in Har\ana 
were covered under Oj>eraiion Flood 
I. No such rlistrict-w ise milk prmluc- 
lion statistics is stated to be available.

C; Operation Fkxxi II extends 
practically to all the  States and 
is thus national in character.

Alleged failure of Operation 
Fiood I and II

41 r,2. SHRI K. A. RAJAN : 
Will the Minister of AGRICUL­
TURE be j(leased to state :

(a'' whether it is true that Oi>era- 
tion Flood I desjjite its extension 
from 5 to 11 years has failed in- 
increasing milk production in the 
country ;

(b) what are the figures of milk 
production in Operation Flu<.»d I 
districts and non-operation fltK>d I 
districts in the country in 1970 and 
1981, at the start and end of the 
project ; and

(c) whether in view of the dismal 
failure on milk production front 
under operation Flood  I, steps 
Government purpose to take to save 
Operation Flood II from the same 
i'ate ?

THEMIXISTER OF STATE IN 
THE MIXISTRIES OF  AGRI- 
CULTÛ RE AND RURAL RECOX- 
STRtJCTIOX  (SHRI  R.  V. 
S\VAMIXATR\X) : (a) Operation 
Flood I has made am impact  on 
increasing milk production in the 
milkshed areas covered under the 
project.
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(b) No srvcN̂ liavc been carried 
ot on district ise basis or estimatiî 
the mil proaciion.

(c) In vie o anser to part (a), 
lis docs not arise.

Co-operative  Proramme in 
Sixth Plan period

413.   SHRI B.  DESAT  
ill tiic Minister o ORKS AND 
HO SIN be pleased to stale 

(a)   hether the nion Minister 
or ors and Hosin hâ called 
pon the cooperative instittions 
to ive priority 10 activities hich 
involved tlie eaer section espe
cially tor providinij  employment 
opportnities 

(bi hether hile deliverin the 
ina ral address at a  National 
Conerence on stratey ibr iniple- 
inentation oi co-operative proram
mes in the Sixth Plan he ave an 
assrance that hosin cooperatives 
ill be iven the maxim m possiVjle. 
spport  and

(c)   i so, to hat extent the nds 
or hosin board drin 19O1-2 
have been provided and hal are 
the hosin  schemes  or  the 
Board that ill be inanced by the 
nion overnment drin  the
191-2 and also in the ith ive 
ear Plan 

THE MINISTER O PARLIA
MENTAR   A AIRS  AND 
\VORKS x\XD HO SIN Simi 
BHISHNLA NARAIN  SIN H) 
(a) and (b). es, Sir.

(c The Central ovt, does not 
ve inancial assistance directly 10 
any hosin board. Central inancial 
assstance to the States or hosin 
s not iven scheme-ise bt in the 
orm o bloc rants and bloc 
loans. The State overnments are 
ree to tilise the central assistance 
accordLn to their o n re irements

and priorities. The State Hosin 
Boards nction nder the respective 
State overnments.

H DOO also rovides loans to 
the Stale Hosin Boards or varios 
hosin schemes or economically 
eaer section and lovv income rop 
people. Drin the yeai  101-2 
it has set a taret o Rs. t o crores 
and aainst that in the irst arter 
o 191-2, April- ne 191 a loan 
comitment ot Rs. 3.0 crores has 
been made by H DCO ol hich 
3o\, ill be spent or hosin or 
econ< micay eaer sections o the 
society.

OB licences to Roller lor Mills 
o Maharashtra

414. SHRI chandradeo

PR.ASAD MiRMA    ill tlic
Minister o A RIC LT RE be 
pleased to state 

(a) hether it is a act that his 
Ministry has received a n mber o 
applications or ̂sse o COB Licences 
to Roller lor Mills o Maharashtra 
dly recommended by the State 
overnment 

(b) i so, ll details  thereo 

(c) hether all the applications 
are pendin or years toether and 
COB iricences have not been issed 
or lac o clear policy in this reard  
i so reasons thereo  and

(d) hat action is bein taen 
to expedite isse o OB licences to 
the concerned Roller lor Mills to 
remov̂e their diiclties and eep 
them rnnin 

THE xMINISTER O STATE 
IN THE xMINISTRIES O A RI- 
C LTOREAND R RAL RECON
STR CTION  SHRI  R.  V. 
S AMINATHVN)  (a and (b) 
Drin the period rom 29--199 
to 24--190 hen the ban on settin 
p o roller lor mills as paj tially 
relaxed, the State overnments ere 
athorised to permit settin p o 
small scale imits pto 30 tonnes per




